41 TEM NO 10 COURT NO. 7 SECTI ON XI A
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (CGivil)...... / 2005
(CC 9751/ 2005)
(From the judgenent and order dated 07/04/2005 in WA No. 215/2004

of The H GH COURT OF KERALA AT ERNAKULAM

STATE OF KERALA & ORS. Petitioner(s)

VERSUS

PERUVATTY GRAMA PANCHAYAT & ANR. Respondent ('s)

(Wth I.A No.1 - appln(s) for c/delay in filing SLP and office report)

WTH SLP(C) NO. 21199 of 2005

(Wth prayer for interimrelief and office report)

S L.P.(Q...CC NO 9755 of 2005, S.L.P.(Q...CC NO 9775 of 2005

(Wth I.A No.1 - appln(s) for c/delay in filing SLP and office report)

Date: 28/10/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE ARUN KUMAR
For Petitioner(s) M. K K Venugopal, Sr.Adv.

M. MKS Sreeghesh, Adv.
M. Venu Kumar, Adv.
M. Balraj B.,Adv.

M. K R Sasiprabhu, Adv.

For Respondent(s) M. H N Salve, Sr.Adv.
M. C. S. Vaidyanat han, Sr.Adv.

M. Manu Nair, Adv.



M. Mark Dsouza, Adv.

for MS Suresh A Shroff & Co.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Del ay condoned.

| ssue noti ce.

Tag with S.L.P.(C) No.9385 of 2005.

(Neena Ver nma)

Court Master Court Master

(Vijay Aggarwal



